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LOK SABHA 

Thursday, February 20, 1986/ Phalguna 
1, 1907 (Saka) 

The La::. Sabha met at thirteen of the 
clock. 

[MR. SPEAKER in the Chair] 

MEMBERS SWORN 

Shri Sudarsan Da.s (Karimganj) 
Shri Sontosh Mohan Dev (Silchar) 
Shri Biren Singh Ensti (Autonomous District) 
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Shri Bhadreswar Taoti (KaJiabor) 

Shri Parag Chaliha (Jorha t) 
Shri Haren Bhumij (Dibrug.uh) 
Shri Gakul Saikia (Lakhimpur) 

[English] 

MR. SPEAKER: I think a1l have been 
sworn in and it is complete. Now, I must 
congratuJate the new Members as well as 
the House because. for the first time, in the 
last six years, we are in full strength now, 
544. 

2 

13.15 hrs. 

PRESIDENT'S ADDRESS 

{English] 

SECRETARY.GENERAL: I lay on the 
Table a copy of the President's Address 
to both Houses of Parliament assembled 
togetber on the 20th Februacy, 1986. 

Address 

*Honourable Members. It gives me great 
pleasure to welcome you to this first session 
of Parliament in 1986. I feHcitate the new 
members. 

2. The ye:lf has seen Parliament transact 
itCi business in a purposeful manner and in 
an atmosphere of cooperation. I extend to 
you all my best wishes for the successful 
completion of the budgetary and legislative 
business that lies ahead. 

3. In July. 1985, the Government took 
a major initiative to resolve the complex and 
difficult problems in Punjab. Our prime 
concern was to strengthi'n the forc\!s of unity 
and integriry. Policy was governed by the 
perspective of serving the highest national 
interest The democratic pro{'ess triumphed 
over terrorism. The peaceful elections in 
Punjab testified to the desire of the over-
whelming majority of the people for peace 
and normalcy in the State. 

4. A great responsibility rests on those 
who ha ve secUi ed the manda te of the people. 
Their supreme task is to isolate those who 
are resorting to violence to disturb communal 
harcnony and peace. In this task they will 

*The President delivered his Address in 
Hindi. 
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have tbe support of all political forces 
committed to the unity and integrity of 
India. There cannot be, and must not be, 
any compromise with tile forces of disintegra-
tion. It is imperative that al1 secular and 
democratic forces join hands in a mass 
campaign to safeguard the values enshrined 
in our Constitution -nationalism, secularism, 
democracy and socialism-the bedrock of 
India's unity. 

S. The Assam settlement was folJowed by 
elections to the Legislative Assembly and the 
Lok Sabha. A new Government has taken 
office. 

6. Government are committed to the 
fuUest implementation of the Punjab and 
Assam Accords. 

7. Government express their deepest 
sympathy with the families of all those who 
lost their lives, or were injured, or suffered 
loss of property in violent incidents in 
different parts of the country. Violence in 
public life is the very antithesis of the ethos 
of our civilization. The frequent resort to 
violence to settle what are perceived as 
grievances of one group or another should 
deeply disturb those who upho]d democratic 
val ues. While governments must firmly put 
down violence wherever it may occur, it is 
essential that political parties committed to 
democratic values should deal with the root 
causes of vioJence through purrosive and 
sustained work among the people. The 
temptation to seek ~tort-tetm advar,tages 
frl'm communa1 and other tyres of vic-lenee 
must be eschewed. 

8. Communalism continues to pose a 
serious threat to na1ional unity. It is being 
reinforced by religious fun0amentalism and 
fanaticism. These trends represent a re-
actionary ~ocial outlook, directed agairst the 
struggle of the poor ar-d tt- e underprivileged 
apinst the vested interests. The rec('Pstitutfd 
National Jnte~rat'on Council wi11 have to 
act decisively and systeJratica}1y to strenptren 
secularism. 

9. In my Address on January 17, 1985" 
I had outlined the major policies and 
programmes of the Government. J recapitu-
late the main pC'lnts :-

(i) Commitment to a clean public 
life; 

(ij) Administrative reforms; 

(iii) Judicial reforms; 

(iv) A new natjonal education policy; 

(v) A new national programme for 
women; 

(vi) Participation of youth in pro-
grammes for promoting national 
integration and achieving ex-
cellence; 

(vii) Establishmc nt of a Wasteland 
Development Board; 

(viii) Formation of a Central Ganga 
Authority; 

(ix) A new textile policy; and 

(x) Thorough e,arnination of safety 
measures for industrial establish-
ments. 

10. My Government bave fulfilled in 
substa~ntial measure the tasks they had set 
for themselves for the past year. 

1,1. The anti-defection Act is now on 
the statute book. Contributions to polItical 
p~rtjes t ~ the companies have been permitted 
by law. Government have endeavoured to 
set a new tone in public life. This bas 
strer gtpened naticn31 confidence. A strong 
~ {r~e of ir., clerrent in public affairs among 
all ~ections (If the people Rod a buoyant 
spirit have characterised the year tbat has 
gone by. We have to build on these a~sets 
to rai~e the standaJds of public life. 

12. VigOlUUS sters ha\e been taken to 
combat eOIJuption and to impJ o\-e the 
perforrr afice of the public services. Strong 
emphasis bas been laid on sound personne I 
managerr.ent and training of personnel at all 
le,-els. Machinery for redressal of public 
grievances is in place. Its re~u1ts are being 
ccntinuously evaluated. A new Ministry has 
been set up to monitor the implementation of 
various programmes. An Departments of 
Government have been directed to formulate 
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detailed action plans for the coming financial 
year, against which their progress will be 
judged. Administrative reform is a continu-
ous process. Detailed exercises are underway 
to reorient the system to speedier decision 
making and better impleme'ltation. 

13. Government are determined to 
eliminate delays in dispensation of justice. The 
experiment of Lok Adalats has proved that 
an innovative approach is required to cure 
this malady. The establishment of Adminis-
trative Tribunals will also lighten the burjen 
of the courts, enabling them to devote more 
time to the liquidation of arrears. However, 
these are just the first steps in tackling the 
basic problem of making justice inexpensive 
and easily ac..;esl;)i'Jle to the poor. Drastic 
changes are needed. Government have 
entrusted to the Law Commission the task of 
recommending such changes. 

14. Goyernment published in August 
1985, a status Pdper entitkd "The Challenge 
of Education". This was intended to 
stimulate wide and intensive national debate 
on issues and aHernatives. Government note 
with satisfaction that tho! debate has involved 
all sections of the people and many useful 
ideas and approaches have emerged. A draft 
of the new Education Policy will be pre-
sented shortly to Parliament. 

15. Government have set up a new 
department to look after the development of 
women. A comprehensive national programme 
for women is being worked out. It will aim 
at enablmg women to play their full part in 
developing a strong and modern nation. 

16. Programmes for youth development 
have made consid\!rable headway but much 
more has to be done in this area. 

17. The Wasteland Development Board 
bas been set up and has starteJ work on an 
ambitious programme of afforestation. In a 
recent meeting, all the Stale Governments 
endorsed an integrated approach to a 
National Land Use Polley as well as 
the strategies and policic-s for wasteland 
development. 

18. The Central Ganga Authority bas 
come ioto existence. Witb the cooperation of 

the concerned State Governments, work has 
started in full swing on stopping the pollution 
of the Ganga. 

19. A new tcxtiJe policy was announced 
in June 1985. It aims at production of 
cheaper cloth for the people. An equally 
important objective of the policy is to 
protect the interests of hand loom weavers. 
It is envisaged that in the Seventh Plan the 
entire production of 700 minIon sq. metres 
of controlled and janata cloth will be 
transferred to tbe handloom sector. The 
Handlooms (Reservation of Articles for 
Production) Act, 1985 has been passed to 
strengthen this vital sector which provides 
livelihood to millions. Steps are being taken 
to ensure full and efficient implementation of 
the policy. 

20. Government have completed exa-
mination of issues relating to industrial 
safety and management of hazardous sub-
stances and legislation will be introduced in 
this session of Parliament. 

21. Government will establish seven 
zonal cultural centres-three have already 
been set up- to promote a sense of cultural 
cohesion. These centres, cutting across 
territorial and linguistic boundaries, would 
project the rich diversity of regional cultural 
traditions and their underlying unity. They 
would take the best of our culture to the 
masses, harmonising it with their lives and 
struggles. Their essential thrust would be to 
break the artificial barriers crerted during 
the colonial era between the masses and the 
living tradition of India's age-old culture in 
all Its forms. The centres will also aim at 
revitalising folk art which bas enriched the 
the country's cultural life. 

22. I would now refer to the major 
trends in our economy. 

23. The Seventh Five Year Plan was 
approved by the National Development 
Council. The basic strategy of the Plan is 
cast in a longer term perspective of eradica-
tion of poverty and building a strong, self-
reliant and modern economy. The Plan 
sharpens the focus on the anti-poverty 
programmes which will have an expanded 
coverage. It also envisages adequate invest-
ments in the core sectors to strengthen the 
growth potential of the national econoDl¥, 
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24, The fulfilment of the Plan requires 
total commitment and determination to mobI-
lise adequate re!:>ources for investment. To 
translate the vision of a strong, prosperous, 
self-reliant India inlo realllY requires unre-
mitting toil and Cap<.iClty to sacrifice and to 
bear hardsh:p. Ad:::quat~ sa.vmgs have to be 
mobilised to pursue a non-inflationary path 
of development. More importantly, these 
savings have to be used effectively. The 
challenge has to be met. There are no short 
cuts to development, DO alternatives to hard 
work. 

25. VigJrous implementation of anti-
poverty prugrarnmes yielded s:gnificant 
re"uits. The Sixth Five Year Plan aimed at 
assIsting 15 l1ullwn families unc(';f lt~ Inte-
giLtted Rur~l Development Programme; 16.6 
mIllion families were actually covered, of 
whIch 6 4 millIon belonged to th~ Scheduled 
Castes and Scl:eduled Tnbes. 1 hcse pro-
gram!l1~s are b.!lilg st.::-engthened and surplus 
foodgr.llll~ stocks \vill be used ill lY86-87 to 
expand the National Rural Employment 
Programme and Rural Landless Employ mcnt 
Guarantee Programme to cover one ru:llion 
additional fdmilies. An amount of Rs. 100 
crores h~~ been provided annually during the 
Seventh Flve Year Plan for the construction 
of housi.lg for the Scheduled Castes/ 
S,:heduled Tribes and freed bonded labour. 

26. By th~ end of March, ] 985, of a 
tou.1 of 2.31 lakh problem villages lacking 
sal:;: drinking water supply, 1.92 lakh villages 
had been provided with at least one S._)UfCe 
of water supply. During 1985-86 the pro-
gramme was further accelerated. 

27. In 1985-86, agriculture continued 
to make steady progress. In November, 1985, 
foodgrdins·stocks with Government were higher 
by nearly 15 per cent over 1984. This has 
enabled Government to launch a ~cheme for 
distributing wh~at and rice at specially sub~i­
dised rates in tribal areas and to o~her 

vulnerable sections, especially the Sched'Jled 
Castes, expect~nt mothers, chldren, etc. A 
comprehensi ve crop je.sul·_qnce scheme has 
been introduced in specltied areas for the 
kbarif Cfup 0:;vermncnt are con~idcring 

further expansion of such sd:emes. 

28. During the i}rst seven lmmths of 
198~ 86, industrial ploduction grew at the 

rate of 6.3 percent. The policy initiatives of 
Governl11ent have created a buoyant invest-
ment climate. The infrastructural industries 
have performed we].I. Compared with the 
(Irst nine months 0 f the last year, power 
generation was up by 8.2 vercent! saleable 
steel production by 12.9 percent; fertilizer 
production by more than 10 per cent. Our 
ports handled 13.2 percent more cargo and 
the railways created an all time record in 
freight traffic movement. 

29. In 1985-86 the Central Plan outlays 
were stepped up by 15 percent over 1984-85, 
specialJy on anti-poverty programmes, human 
resource development and infrastructure. There 
was considerable increase in the outlays of 
State Plans. Government will have ~pcnt in 
lY~5-S6 Rs. 1650 crores on food subsidy and 
Rs. 2050 crores on fertilIzer subsidy. Public 
dIstribution system was strengthened an d 
prodent management of supplies prevented 
shortages. It is gratifying that a significant 
increase in public investment was achieved. 

30. Tax collections have been buoyant, 
belying gloomy forebodings. The collection 
of direct taxes is up by about 23 percent 
compared to the corre5ponding period last 
year. Indirect tax collection has increased 
by 22 p~rcent. Total tax collections have 
incE~ased by 22 percent which is the highest 
in the last decade. An effective drive was 
launcned against tax evaders, smugglers and 
blackmarketeers. Action has also been taken 
against personnel found gUilty of colluding 
with economic offenders. Government arc 
detirmined to cleanse the economic life 2!d 
to fight the evil of black money. 

31. For the first time, a long-term fiscal 
policy co-terminous with the Five Year Plan 
has been announced. A long-term direction 
to economic policy has been provided. 
Government are confindent that the policy 
will ensure economic growth and speedier 
expansion of productive investment and 
~mployn,ent opportunities. 

32. It is necessary to focus attention on 
the structural problems of the economy to 
further our basic objecti"e of growth with 
social justice. India's development depends 
upon steadily rising levels of public invest-
ment. How are these investments to be 
financed? Massive investments made in the 
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previous Plans must yield adequate returns. 
Costs of production have to be H'duced. 
Every paisa of national savings has to be 
put to the most productive use. Otherwise it 
wilJ be difficult to find real resources for the 
larger and larger investments required for 
maintaining the tempo of self-reliant growth, 
for enlarging our aoti-pove~ty programmes 
and for preserving our economic indepen· 
dence. Sooner or later, sooner rather than 
later, we have to face tbe realities of the 
situation. No one should be under the 
delusion that growth, social justice, price 
stability and self-reliance are achievable 
without efficiency, discipline and sbaring of 
burdens. Contemporary history warns us of 
such pItfalls. 

33. We must reduce the cost of our 
input~ and prices of final products and 
services. We cannot afford the luxury of 
pricing our-selves cut of both the domestic 
and the export markets. A modern industrial 
socIety cannot flse on the basis of continuing 
low levels of productivity and high costs of 
production. New jobs cannot be created if 
existing enterprices mcur losses year after 
year. Operational inefficiency increases the 
cost of productIon and is inevitably reflected 
in increased prices which are a burden on 
the people. It raises costs all round, reducing 
real investment. 

34. The future of the planning process 
depends on our capacity to face up to diffi-
cult questions and to take bard decisions, 
decisIOns that may involve sacrifices but 
without which forward movement will not be 
possible. Growth is absolutely vital to raise 
the standards of living of the poor. Can we 
evade decisions that protect and strengthen 
this development process? Nations are built 
by generations that sacrifice for a better 
tomorro~. 

35. The balance of payments position 
poses a similar challenge. Our exports have 
remained sluggish in 1985-86 but our imports 
have increased. The imports of petroleum 
products and edible oils are well above the 
limits the country can afford. The question 
basically is whether we want to stand on our 
own feet or not. If we do, there is no 
question that we have to curb the growth of 
con~umptjon of petroleum products and we 
have to be self-sufficient in oilsceds. We also 

have to have a fresh look at our imports of 
capital good.,. We do not want to shut out 
new technology because that will harm us, 
but we have to make sure that such techno-
logy meets the rigorous criteria of essentiality. 
External financial flows are needed but 
Government are determined that India is 
never at the mercy of foreign banks and 
institutions. Economic independence and self-
reHance are centra] to our philosophy of 
development. We shall pay whatever price is 
required to maintain our economic indepen-
dence. 

36. The primary objectives of our 
foreign policy continue to be the promotion 
of non-alignment, advocacy of peace and 
nuclear disarmament, en]arglDg the area of 
friendship and cooperation and building of a 
just world order. 

37. \Ve welcome the resumption of high 
level dIalogue between the USSR and USA. 
It is imperative to take urgent steps to bring 
about a freeze in the nuclear arms race and 
a comprehensive nuclear weapon test ban 
treaty. The Six-Nation initiative has called 
for these measures. The Delhi Declaration 
of January, 1985 has had a good impact on 
public opinion throughout the world. The 
leaders of the six countries are in touch with 
one another about further steps. 

38. During the last one year the atmos-
phere in the sub-contJDent has distinctly 
improved. We have succeeded in making 
progress with our neighbours in many fields. 
But we remain concerned about the ethnic 
situation in Sri Lanka and Pakistan's conti-
nued pursuit of a nuclear weapon capability. 
We remain convmced that the situation in 
Shri Lanka can be settled only through 
political means; attempts to seek a military 
solution will fail and will only result in the 
loss of a 1arge number of innocent lives. 

39. The Government welcome the 
establishment of South Asian Association for 
Regional Cooperation (SAARC) launched in 
Dhaka in December, 1985. We expect that 
it will help strengthen forces of friendship 
and cooperation in our region. 

40. The Government have made untir-
ing efforts towards the resolution of the 
major areas of tensioD. At tbe CommoD~ .. 
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wealth Meeting in the Bahamas in October, 
in which the Prime Minister partidpated, our 
delegation played a leading role in the 
adoption of the Commonwealth Accord on 
South Africa. We continue to demand 
comprehensive mandatory sanctions against 
the racist regime in South Africa. If the 
authorities there, and other Governments in 
a position to influence South Africa, do not 
act in time, violence on large sca Ie will be-
come unavoidable. 

41. The Prime Minister also attended 
the 40th anniversary of the United Nations. 
The Nassau Declaration on World Order, 
adopted by Commonwealth leaders, contain-
ed II strong plea for adherence to international 
norms and principles and the strengthening 
of the United Nations. Support for tbe 
United Nations system is one of the corner-
stones of our foreign policy. We are con-
cerned at the growing threat to the multi-
lateral institutions and the increasing tendency 
to resort to unilateral action. Government 
support international efforts to combat inter-
national terrorism, while recognising the 
rights of people under colonial occupation to 
use all means to attain their just objectives. 

42. The Government deplore the fact 
that the Palestinian people continue to be 
denied their inalienable rights, including the 
right to an independent homeland of their 
own. Until this basic problem is tackled, 
West Asia will not see a lasting peace, 

43. The Prime Minister paid official 
visits to the USSR, Egypt, France, Algeria, 
the USA, Bhutan, the UK, Cuba, tbe Nether-
lands, Vietnam, Japan. Oman and M:lldives. 
Our traditionally close and friendly relations 
with the USSR have beed further stregthen-
ed following the Prime Minister's discussions 
with Soviet leaders in Moscow. The visit to 
USA has significantly enlarged the content of 
our bilateral relations with the USA. The 
Prime Minister visited Dhaka to express our 
solidarity with the people of Bangladesh 
during the cyclone disaster and participated 
in the meeting of Heads of State and Govern-
ment for launching the South Asian Asso-
ciation for Regional Cooperation. The 
Prime Minister addressed the UNESCO 
during bis visit to France. He addressed the 
annual conference of the I.L.O. in Geneva. 
We bad the privilege to host visits by the 

Kings of Nepal and Bhutan, the Queen of 
the Netherlands, the Presidents of Mexico, 
Maldives. SW APO, Sri Lanka, Tanzania, 
Indonesia and IJakistan, the Chairman of 
PLO, the Head of State of Ethiopia, and the 
Prime M!nisters of Poland, Yugoslavia, 
Mauritius, Britain, New Zealand, People's 
Democratic Republic of Yemen and Trinidad 
and Tobago. The Crown Prince and Princes 
of Norway and the Pope also visited India. 

44. Let me now outline some priority 
areas for 1986-87 and beyond. 

45. The need of the hour is to enable 
the poor to better their I ives. Science and 
technology have to support this fundamental 
objective. To this end, Government are 
mounting technology missions in the follow-
ing areas:-

0) Drinking water for all villages; 

(ii) Eradication of illiteracy; 

(iii) Vaccination and immunisation of 
children; 

(iv) Production of oiJseeds and manu-
facture of edible oils; 

(v) Improved communications. 

46. In the course of the year more 
thrust areas will be identified with the object 
of using technology for improving prodctivity 
in industry and agriculture. In selected areas 
science and technology missions will endea-
vour to place India in the front rank of 
scientific activity. 

47. A comprehensive agriculture policy 
will be formulated to promote an optimal 
cropping pattern, to improve water and soil 
management, to increase productivity of all 
crops, to enhance the incomes of small and 
marginal farmers and to enlarge our hard-
won self-sufficiency in foodgrains through 
higher production of oilseeds and pUlses. A 
time-bound action plan will be drawn up to 
take the green revolution to the eastern 
region. 

48. It is gratifying that a national con .. 
sensus has emerged on treating water as a 
national resource. Government attach high 
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priority to the evolution of a national water 
policy which would optimise the use of water 
for agricultural industrial aod other social needs. 

49. Government have carried out an 
indepth analysis of our family planning 
programmes. Profiting from the experience 
of the past, a more effective strategy for 
family planning is being worked out and will 
be a nDounced shortly. 

SO. The focus on anti-poverty prog-
rammes will be sharpened. A new programme, 
which builds on the success achieved by the 
revised 20-Point Programme, is being formu-
lated and wiJI be announced soon. It will 
bring together all the elements, policies and 
programmes for a major national effort to 
tackle the problem of mass poverty in all its 
manifestations, specifically the problems of 
Scheduled Castes and Scheduled Tribes. 
Programmes for the social, economic, educa-
tional and cultural de"e!opment for the 
Scheduled Castes, Scheduled Tribes and other 
weaker sections wjll be vigorously impJement-
ed. The implementation of the I5-Point-
Programme for the development of minorities, 
with special emphasis on increasing economic 
opportunities, wi]J be closely monitored. 

51. To rapidly increase emp10yment, to 
stimulate development in backward areas 
and to enhance the efficiency of Indian 
industry to serve the masses better, a more 
comprehensive framework of industrial 
pelky is required Many changes have al-
ready been made in our industrial policy 
which now reflects the new thrust for moder-
nisation, absorption of new technologies and 
promotion of indigenous technologies. High 
cost aod inefficient industry hurts the poor, 
because it absorbs resources that are needed 
to create new jobs for them. A vast increase 
in the production of goods and services for 
the masses in rural and urban areas is central 
to Our strategy for the removal of poverty. 
This necessitates a fresh look at policies 
governing scale of production, capacity uti-
lisation, the role of indigenous technology. 
la bour productivity, the detailed regulatory 
mechanism, tbe future perspectives for small 
and medium industry and the existing admi-
nistrative and management apparatus. 
I ndustry must serve the 1arge masses. 

52. To meet the challenge of maintaining 
a viable balance of pa) ments position, a 

major thrust for promotion of exports and 
tOUTIsm is l:alled for. Any slackening of 
progress on this front will jeopardise our 
overall development strategy. Government 
will take new initiatives in this critical 
area. 

53. It is imperative to effect cbanges In 
our administrative system to bring it in tune 
with the objective of growth with social 
justice. Management in Government has to 
be imbued with a new social outlook. It is 
not a question of imposing something from 
above. The impetus to reform must come 
from within. The national community as a 
whole muc;t debate issues affectmg the work-
ipg of the administrative system. A concrete 
agenda of action will thus emerge for imple-
mentation. Our watchwords must be impro-
vement of efficiency and enforcement of 
accountability. 

54. To safeguard the health and vitality 
of our basic political institutions, changes 
wi1l be needed in our electoral and other 
la'Yrs. Government will hold wide-ranging 
consultations with 1 he Jeaders of political 
parties with a view to formulating concrete 
proposals to ensure cleaner public life. 

55. The vision of a mighty India will be 
realised on1y in the actual lives of men and 
women wl:o have strength of character, 
tenacity of purpose and commitment to ex-
cellence. Government's; strategy for human 
resource development aims at developing 
these qualities in our national life. The new 
education policy will be an integral part of 
this strategy. It will aim at the physical, in-
telJectual, cultural and moral development 
of society in a harmomous fashion. 

56. It is not enough to state objectives. 
A national mobilisation is essential to ensure 
that the resources required to implement the 
education on policy are forthcoming. Even 
more important is the involvement of the 
youth, students, teachers, the inteHigentsia, 
workers and farmers in giving a new direction 
to the national effort in this area. Education 
has to be transformed from an activity in the 
classroom to a social process for building 
the India of our dreams. It has to be inte-
grated more closely, both with prOduction 
and our commitment to conserve and en-
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hance our cultural heritage-s-to make us
proud to be Indian.

57. The years ahead are years of chal-
lenge. Government have taken a number of
measures to accelerate growth, to modernise
the economy and to give new content to our
programmes for achieving social justice. It is
imperative to impart a sense of urgency to
the task of implementation.

58. Much has been achieved this past
year, and the hopes and expectations of our
people are high. As their representatives, you
have the onerous duty to fulfil their aspira-
tions. Above all, people's representatives and
organisations of all political persuasions
should work together to strengthen the secu-
lar and democratic foundations of our society.
The forces of violence and fanaticism have
to be fought. The economic capabilities we
have built up since independence have
brought us to a poiot where determined and
concerted efforts to take us forward and to
remove poverty are feasible. Now is the
time to ensure greater political cohesion so
that the battle against poverty and backward-
ness can be won. I wish you all success in
the tasks ahead.

Jai Hind

13.16 hrs.

OBITUARY REFERENCES

[English]

MR. SPEAKER : Hon. Members, as
we meet today after an interval of two
months, it is my sad duty to inform the
House of the passing away of five of our
former colleagues, namely, Sarvashri Doon-
gar Singh, Fulsinhji Bharatsinhji Dabbi,
Kanwar Lal Gupta, M. S. K. Sathiyendran
and Prabodh Chandra,

Shri Doongar Singh was a member of the
Seventh Lok Sabha during 1980-84 repre-
senting Hamirpur constituency of Uttar
Pradesh. Earlier. he had been a member of
the Uttar Pradesh Legislative Assembly and
Uttar Pradesh Legislative Council.
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A well-known social worker, he was the
General Secretary of Uttar Pradesh Backward
Class Sangh and actively worked for the
uplift of weaker sections of society. Shri
Doongar Singh was associated with a
number of educational institutions, besides
being the Principal of a Degree College.

Shri Doongar Singh passed away on 2
January, 1986 at New Delhi.

Shri Fulsinhji Bharatsinhji Dabhi
was a member of First Lok
Sabha during 1952-57 representing Kaira
North constituency of the erstwhile
State of Bombay. Earlier, he had been
a member of the Bombay Assembly during
1937-52.

A veteran freedom fighter, Shri Dabhi
actively participated in the freedom move-
ment from an early age and suffered impri-
sonment several times. An educationist and
advocate by profession, he was associated
with several educational institutions in
various capacities. He was also the author
of several publications.

An able parliamentarian and a well-
known social worker, Shri Dabhi tirelessly
worked for the welfare of weaker sections
of society.

Shri Fulsinhji Bharatsinhji Dabhi passed
away at Nadiad in Gujarat on 11 January,
1986 at the age of 90 years.

Shri Kanwar Lal Gupta was a member
of the Fourth and Sixth Lok Sabha during
1967-70 and 1977-79 representing Delhi
Sadar constituency of Delhi. Earlier, he
had been a member of the Delhi State
Legislative Assembly and Delhi Municipal
Corporation during 1953-57 and 1958-62
respectively.

A lawyer by profession, Shri Gupta was
an able parliamentarian. He was associated
with several Parliamentary Committees and
had widely travelled abroad. A well-known
social worker, he was the Founder-President
of Citizen's Council. Delhi. He was associa-
ted with several educational institutions and
took keen interest in the spread of education
among the poor.
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Shri Kanwar Lal Gupta passed away on 
19 January, 1986 at Delhi at the age of 62 
years. 

Sbri M.S K. Sathiyendran was a memher 
of the Seventh Lok Sabbs during 1980-84 
representing Ramanathapuram constituency 
of Tamil Nadu. EaTHer, he had been a 
member of the Tamil Nadu Lrgislalive 
Assembly during 1971-76. 

A businessman and agricuhUflst by pro-
fession, he was the Chairman of Ramnad 
Municipalit)'. An able parliamentarian, he 
was assocIated with State Public Undertak-
ings Committee and State Fisheries Advisory 
Committee. 

Shri Sathiyendran passed away at 
Ramanathapuram on 30 January, 1986 at tbe 
age of 46 years 

Shri Prabodb Chandra was a member of 
the Fourth and FIfth Lok Sabha during 197u 
and 1971-77 rr:spectivery representing Gurdas-
pur constituency of Punjab. Earlier, he had 
bec:n a member of the Punjab Legislative 
Assembly during 1946· 6Y. 

A veteran freedom fighter, he was asso-
ciated with the freedom movement since hl~ 
early age and was Impnsoned several tir;)cs. 
A well-known social worker and agncultu-
rist by profesc;lon, he took keen interest in 
rural uplift. 

An able parliamentarian, he served a ... 
Speaker of Pllnjab V.dhan Sabba. He held 
the oftkes of Parliamentary Secretary. Chlel 
P;uliamentary Secretary and Minister 10 tbe 
Srate Cabinet of Punjab. A widely tra\clkd 
person t be was the author of several publka-
t;ons. 

Sbri Prabodh Chandra passed d.\\a) at 
NeN Delhi on 8 February 1986 at 1M age of 
74 years. 

We deep)y mourn \be \CU ot \"t~ ~l\t.\\\\~ 
and 1 am sure the House wiJ) join me in 
conveyina our condolences to the bereaved 
families. 

The House may now stand an silence for 
a shon while 10 express its sorrow. 

(The ~fembers ,hen stood in sillnce for 
D ,he)rt while. 

PAPERS LAID ON THE TABLE 

[Ettglish) 

Notification Constituting the Ravi aoA 
Beas \\'aters Tribunal and a copy of 

Reference to abe said T ribonal. 

THE MINISTER OF WATER RE-
SOURCES (SHRI B. SHANKARANAND) : 
1 beg to lay on the Table. 

(1) A copy of Notification No. S O. 
28(E) (Hindi and English versions) 
published in Gagette of )ndia dated 
the 25th January, 1986, constituting 
'the Ravi and Beas Waters Tribunar. 

(2) A copy of Reference No. 15(2)/85-
IT (Hindi and English versions) 
dated the 25th January, 1986 to the 
said Tnbuna1. 

[Placed in Library. See No. LT·I948/86) 

Administratj'fe Tribuoals (AlllelMhr.eot) 
Ordinaoct', 1986 (No.1 of 1986), 
Ravi and Seas Wlisters Trihooal 
Onlinaoce.1986 (~o. 2 of 1986). 

ContnJct Labour (Regnlatioo 
and Abolition' AMendment 
OrdinaDCe.I986 (No. 3 of 
19116) and Motor VeIlfdH 
(.It. mendmmt) OnthlaDte, 

1986 (1\0. 4 of )986". 

THE MIN1STER OF PARL1A-
MENT."RY AFFAIRS AND TOURISM 
~SHRI H. K. t. BHAGATI = I bee to lay 00 
the Table a copy each of the following 
Ordinapces (Hindi and Englisb versions) 
under art \de 123 (2) (a) of th,: Constitution . 

( J) The Adm in istr:u;ve Tribunals 
(Amendmenl) On.1mance, 1986 (No. 
\ ot \ 'j~6) VIQmulgated by the 
President on the 2Znd January .. 
J986. 

[PJaced in Library. See No. LT-1949,86] 

(2) The Rav' and Deas Waters Tribunal 
Ordinance.. 1986 (No. 2 of 1986) 
promulgated by the President on the 
24tb January, 19S6. 

[Placed in Library. Set N('. LT-195ri~'61 
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(3) The Contract Labour (Regulation 
and Abolation) Amendment 
Ordinance. 1 ~86 (No. 3 of 19H6) 
promulgated by the Pre~ident on tbe 
28th January, 19~6. 

[Placed in Library. See No. LT-1951/86) 

(4) The Motor Vehicles (Amendment) 
Ordinance, J986 (No.4 of 1986) 
promulgated by the President on the 
~8th January, 1986. 

[Placed in Library. See No. LT -1952/86] 

Notifkations ander proviso to article 
309 of the Constitution, ADnuaI Re-

port and Review 011 tile working 
of Nati .. , Institute of the 

Homoeopatb), Calcutta 
for 1984-85. 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRIMATI 
MOHSINA KIDWAI) : I beg to lay on the 
Table-

(I) A copy each of the following Noti-
fications (Hindi and English 
versions) under proviso to article 
309 of the Constitution : 

(i) G. S. R. so (E) published in 
Gazette of India dated the 3rd 
February, 1983 containing 
corrigendum to Notification 
No. G. S. R. 689 (E) published 
in Gazette of India dated the 
13th November, 1982. 

(ii) G. S. R. 631 (E) published in 
Gazette of India dated the 
17th August, 1983 containing 
corrigendum to Notification 
No. G. S. R. 689 (E) publisbed 
in Gazette of India dated the 
13th November, 1982. 

(iii) The Central Health Service 
(Amendment) Rules, 1985 
published in Notification No. 
G. S. ll. 696 tE.) in Gazette 
of India dated the 30th AUJUst, 
\9&5. 

[P\ace4 in Library. See No. LT.19S3/861 

(2) (il A ~ of tbe Annual ~rt 
lHiDai and Bnglitb versions) 

of the National Institute of 
Homocopathy, Calcutta, for 
the year 1984-85 along with 
Audited A~counts. 

(Ii) A c{'P) of the Review (Hindi 
and Englisb versions) by the 
Governm~nt OD tht= working 
of the Natj~ndl Institute of 
Homoeopalby, Calcutta, for 
tbe year 19~4-85. 

(Placed in Library. See No. LT-1954j86) 

ADIIa8I AdlDIDlstrative Reports and Reviews 
on the working of Nbs •• - Sheva Port 

Trost for 1984-85, Madras Port 
Trust for 1984-85, New Malaga-
lore Port Trust for J984-85, 
Paradip Port Trust for 1984-
8S and AnDtIIl) Accounts and 

Review 00 the Annual 
A~COUDts of tbe Nbava-
Sheva Port Trut for 

1984-85. 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF SURFACE TRANS-
PORT (SHRI RAJESH PILOT): I beg to 
Jay on the Table-

( 1) li) A copy of the Annual Adminis-
tration Report (Hindi and 
EnaIish versions) of the 
Nhava-Sheva Port Trust for 
the year 19H4-85. 

(ii) A copy of tbe Review ~Hindi 

and Eoalish versions) by the 
Government on the working 
of tbe Nbava-Sheva Port Trust 
for tbe year 1984-85. 

[Placed in Library. Se~ No. LT·19S5/86) 

(2) (i) A copy of the Annual Adminis-
tration Report (Hindi and 
Englisb versions) of the Madras 
Port Trust for the year 
1984-85. 

(H) A copy of the Review (Hindi 
and E.nalish versions) by the 
Govemment on the work ina 
of the Madras Port Trust for 
the year 1984-8'. 

t'\aced in Libra". Su No. LT ·t9S6j&61 
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(3) 0) A copy of the Anoual Adminis-
tration Report (Hindi and 
English version~) of the New 
Manplore Port Trust for the 
year 1984-85. 

( i i) A copy of the Review (Hindi 
and English versions) by the 
Government on the work in. 
of the New Mangalore Port 
Trust for the year 1984-85. 

[Placed in Library. See No. LT-1957/86) 

(4) (i) A copy of the Annual Adminis-
tration Report (Hindi and 
English versions) of the Paradip 
Port Trust for the year 
1984-85. 

(il) A copy of the Review (Hindi 
and English versions) by the 
Government on the workinl of 
tbe Paradip Port Tru~L fot the 
}'ear 1984-85. 

(Placed in Library4 See No. LT-1958J&6] 

(5) (I) A copy of tbe Annual Accounts 
(Hindi and Englisb versions) 
of the Nba\la-Sheva Port Trust 
for tbe year 1984-85 and !be 
Audit Report thereon, uDder 
sub-section (2) of section 103 
of the Major Port TllIst Ac~ 
1963. 

(ii) A copy of the Review (Hindi 
and English versions) by tbe 
Government on the Annual 
Accounts and the Audit 
Report for the Nbava-Sheva 
Port Trust for tbe year 
1984-85. 

(Placed in Library. S« No. LT-19S9j861 

( TranslatlonJ 

Aaaual Report ..... iew 011 tile 
working of Sabitya Abdemi, New 
DeIIIi for 1984-85 aacI Statemeut for' 

deJay Ita lay", these papers 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE (SHRIMATI SUSHlLA 
ROHT AGI) : I beg to lay on tbe Table: 

(1) (j) A copy of tbe Annual Report 
(Hindi and English versions) 
of the Sahitya Akadem~ New 
Delhi for the year 1984-85 
along with Audit Accounts. 

(ii) A copy of tbe Review (Hindi 
and English versions) by the 
Government on tbe workinc 
of tbe Sahitya Akademi. New 
Delhi. for the yeac 198.-15. 

(2) A statement (Hindi and EOliish 
versions) showing reasons for dday 
in laying the papers mentioned at 
(1) above. 

{Placed in Library. Se No. LT -1960/86} 

lEiwlisll] 

ML SPEAKER. : Tbe House stands 
adjourned to meet tomorrow at 11 A. M. 

13.20 lin. 

The Lok Sabha tltert ~d tin 
£l~"" of the CIocIc 0" Friday the 11" 

Februarx, 1986/Pha/pno 2. 1907 
(Stlk4) 
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